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Minority Affairs to the Chief Secretaries of the States about the salient features of
the amended Act and action to be taken by the State/UT Governments in

implementation of various provisions of the amended Act.
Performance of MGNREGA

*267.SHRI T.M. SELVAGANAPATHI: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{a) whether the performance of Mahatma Gandhi National Rural Employment
Guarantee Act (MGNREGA) has been declining since its peak in 2009-10;

(b) whether Government has not been active in promoting MGNREGA,;

{¢) whether Government's less interest in MGNREGA has become an

mmpediment to the State Governments in implementing it; and
{dy if so, the steps taken by Government to revive MGNREGA?

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): (a)
to (d) There are variations in demand for work year to year, but there is no steady
decline. The wage employment provided has increased from 218.76 craore persondays
mn 2011-12 to 229.86 crore persondays in 2012-13. The Mahatma Gandhi National
Rural Employment Guarantee Act (MGNREGA) 1s a demand driven programme; and
the demand for work itself is influenced by various factors such as rain fall pattern,
availability of alternative and remunerative employment opportunities outside
MGNREGA and prevailing unskilled wage rates. Government 1s actively engaged with
State Governments in establishing systems that ensure provision of work as per

demand, transparency and accountability.

Dams in North Eastern region

*268. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of EARTH
SCIENCES be pleased to state:

{a) whether either dams or mega dams, which are being constructed or
proposed to be constructed in the North Eastern Region have been given any
clearances by the Ministry in parallel with the Ministries which control various

regulatory responsibilities;

{by if so, the details thereof; and
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{c) the details of specific measures being taken by NHPC on the design for
structure of Lower Subanshiri Hydro Power Project at Gerukamukh in Lakhimpur
district of Assam by involving the Bureau of Indian Standards (BIS), the Building
Materials and Technology Promotion Council (BMTPC), The National Disaster
Management Authority (NDMA) and similar other organizations?

THL MINISTER OF EARTH SCIENCES (SHRI 5. JAIPAL REDDY): (a) and (b)
No clearance has so far been sought from Ministry of Earth Sciences for river valley
and hydro projects. However, the Central Water Commission (CWC) of the Mimstry
of Water Resources gives clearance in respect of civil components for any
hydropower project as a regulatory agency. The CWC is also responsible for,
providing guidance in the planning, preparation of lay-out studies, specifications,
detailed designs and drawings and standardization of designs of niver valley projects
in the country including hydrological studies for the projects, advising state
Govermnents/Dam owning agencies on safety aspects of dams, taking policy
decisions on design and research activities, conducting site inspection at all critical
stages of construction of projects for which CWC provides design consultancy for
advising the adequacy of foundation conditions and foundation treatment, adherence
to design specifications etc. and providing advices on landslide/dam break disaster

management issues.

{c) The present design of the concrete dam and other associated structures
of Subanshin Lower Hydro-electric Project fully take care of all Climatic/hydro-
meteorological uncertainty, Sediment Management, Extreme seismic conditions and
geological and geo-technical conditions of the project area. Provision for Disaster
management has been kept in Environment Management Plan (EMP). The Disaster
management Plan includes dam safety surveillance, monitoring and Emergency Action
Plan which includes preventive actions viz. communication system, evacuation plan,

etc. The detailed action plan 1s formulated in consultation with State Government.
Shortage of Water

#269. SHRI N.K. SINGH: Will the Minister of WATER RESOURCES be pleased

to state:

{a) whether in view of the prediction of acute water shortage in the country
by 2050, Government has since worked out any strategy to deal with inefficient water

consumption pattern and if so, the details thereof, and



